
10.04.2017                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 1 
HON'BLE THE CHIEF JUSTICE
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.15 P.M.

1. W.P.(C) 11047/2016 DELHI INTERNATIONAL P.P. RAO, PARAG P. TRIPATHI
   CM APPL. 43138/2016 AIRPORT PVT. LTD. SHALLY BHASIN, KARAN LUTHRA
   CM APPL. 7168/2016 VS. UNION OF INDIA & ANR. CHAITANYA SAFAYA, 

SWARNENDU CHATTERJEE
SHIKAR KHARE,
SANJAY JAIN, ANJANA GOSAIN
DIGVIJAY RAI, RAJUL JAIN
ADRIJA THAKUR, KARTIK RAI
VISHU AGARWAL

2. LPA 837/2015 UNION OF INDIA & ANR. SANJAY JAIN, JASMEET SINGH
   CM APPL. 27443/2015 VS. INDOSOLAR LTD. SRIVATS KAUSHAL, AASTHA JAIN

ASHWANI KUMAR, ASHISH KUMAR
AAYUSH CHANDRA

3. W.P.(c) 5684/2007 SUSHIL KUMAR G.S. CHATURVEDI, ARUN BIRBAL
VS. DDA & ANR.

   
4. FAO(OS) (COMM) 21/2016 DPS WORLD FOUNDATION SALMAN KHURSHID (IN PERSON)

& ANR. ANIL AIRI, SUMEET PUSHKARNA
VS. DELHI PUBLIC SCHOOL ABHISHEK SAKET, P.K.B. DUBEY
SOCIETY AADIL SINGH, VIJAYA SINGH

SAKSHI KOTIYAL
VIKRAMDITYA SINGH
SANDEEP SETHI, SUDHANSHU BATRA
PUNEET MITTAL, BHUVAN GUGNANI,
RUPENDER PRATAP SINGH
VASUDHA BAJAJ, AMITEJ NAGAR
SAGAR MITTAL, ARUSHI TANGRI

5. W.P.(c) 11681/2015 AKHILESH VERMA & ANR. SUJEET KUMAR MISHRA
   CM APPL. 31050/2015 VS. UNION OF INDIA & ORS. SANJAY JAIN, VIKRAM JETLY, 

RHEA VERMA, VIDUR MOHAN
BANU DIXIT, C.P. KATYAL

6. W.P.(c) 3106/2016 MANISH PUSHKALE AND ORS. SAMERENDRA KUMAR, SANJAY JAIN
   CM APPL. 28701/2016 VS. DR. SUDHAKAR SHARMA RAJESH GOGNA, SATYA RANJAN SWAIN

AND ORS. GAURI GUPTA, CHANDRAGUPT YADAV
C.P. KATYAL



10.04.2017                    J - 2                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 8 
HON'BLE MS. JUSTICE HIMA KOHLI

AT 10.30 A.M

1. W.P.(c) 4041-42/2006 M/S KOLMET S.K. MANIKTALA, 
ENTERPRISES  VINOD KUMAR, 
VS. NEW DELHI JITENDRA KUMAR TRIPATHI
MUNICIPAL COUNCIL SAKHI POPLI

COURT NO. 24
HON'BLE MR. JUSTICE VIPIN SANGHI

1. BAIL APPLN. 2241/2016 ANAND CHAUHAN VIKAS PAHWA, MADHUR JAIN 
VS. DIRECTORATE OF  PARMATMA SINGH, MAYANK JAIN
ENFORCEMENT KINNORI GHOSH, TUSHAR SHARMA

ZAKIR HUSAIN, AMIT MAHAJAN
NITYA SHARMA

    HIGH COURT OF DELHI                            
    07TH APRIL,2017                              REGISTRAR (LISTING)



10.04.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

        COURT NO. 20   (OS – D)
                      HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 02.15 P.M.

50. O.M.P. (COMM) 274/2016    TRAXPO ENTERPRISES PRIVATE   KULJEET  RAWAL               
    I.A. 6347/2016            LIMITED                                                   
                              Vs. PEC LTD                                               
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